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Complaint against Issue of Industrial 
Licences to Eastern States

3745 SHRI N K SANGHI Will 
the Minister of INDUSTRIAL DEVE
LOPMENT AND SCIENCE AND t e 
c h n o l o g y  be pleased to state.

(a) whether the Chief Minister of 
West Bengal has complained to the 
Centre that discrimination m being

shown by the Centre towards the 
Eastern States including West Bengali 
in matters of issuing industrial 
licences,

Cb) if so, whether Government have 
examined the precise grounds on 
which the complaint was made; and

<c) if so the outcome oi the enquiry 
and the nature of steps taken to set 
n*iht tne imbalance?

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE 
AND TECHNOLOGY AND AGRI
CULTURE (SHRI C SUBRAMA
NIAM) (a) to (c) In Apni, 1974, 
the Chn>f Mmntei ol West Bengal 
had addressed a lettei to the Mims- 
tej ot Industrial Development about 
the allfgid ncgleet (if the eastern re
gion m the matloi of industrial 
licencing The letter was duly exa
mined and the Union Minister in hi* 
teply explained that the numbtr of 
letteiv, of intert issued for a Sta^ 
depends upon the quantity of aphca- 
tions leceived irom the State as also 
on their quality namely, the extent 
to which applications relate to well- 
concfived investment proposals that 
conform to our policies and priorities 
There can be no question of disci 1- 
minatjon, even m any implicit or un
conscious fashion, for or against any 
region in India In fact, analysis of 
letters of intent issued over a three- 
year period (1971—73) has shown 
that West Bengal has accounted for 
29 per cent of the approvals, which 
is not too far below the all-India 
average of 32 per cent for the major 
states However, the Chairman of the 
Licensing Committee has been re
quested to give particular attention 
*o applications from the eastern re
gion.




